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In view of the request of Sh. Anshul Singhal, I.d. Judicial Magistrate l-'irst Class-04, West
District, 'l‘is llazari Courts, Delhi (Duty Magistrate on 10-08-2025) for exchange of his duty, the

following modification in the Duty Roster of Judicial Magistrate First Class, West District, Delhi for

the month of August- 2025 (refercncc_No. 1861-1915/C.lM(West)/DR/2025 Dated 17-07-2025) is
being rnade:-

Sr. .\':tmc nfthc Judicial .1¢lagistratc First Class Wm-king Holiday Room .\'o.
.\'o. days

01 ' Ms. Anamika, JMI-‘C (Mahila Cotu't-06)
R/0 Flat No. 106, 'l'ype- IV, I-‘irst Floor, KKD
Judicial Residential Complex, Sihahdara,
"Delhi — 110032

U2. Sh. Anshttl Singhai, Ld. JIVIFC-04
R/0 Flat No. 706, KKD Judicial. Residential

7 Complex, Type-IV, Karkardoom, Delhi
_ 110032
l Rest of the conditions shall remain unchanged in the Duty Roster of Judicial Magistrate

10-08-2025
(Sunday) 349

16-08-2025 268
[Janmashtamfl

First Class, West District, Delhi for the month of August -2025 [reference .\‘o 1861-

1915/CJM(West)/DR/2025 Dated 17-07 2025).
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No..l§l.Tl.$¥..Z'I'.%Q§6:C.IlVI(West)/I)R/2025 Dated, De
Copy forwarded for information and necessary action to:-
01. ’l‘he lIon'ble Registrar General, Iligh Court of Delhi, New Delhi

Through I.d. Principal District 8: Sessions Judge, (West),Delhi
0?. The l.d.Principal District 8: Sessions Judge, (HQ), Delhi
03. 'l'he I.d. Principal District & Sessions Judge, (West), Delhi
04. The l.d. Principal District & Sessions Judge all district Delhi/New Delhi
05. 'l'he I.d. officer Incharge, Pool Car, Tis Ilazari Courts, Delhi
O6. The Ld. CJM, all District, Delhi/New Delhi,
07. The l.d. ACJM & All I.d. Judicial Magistrate l-‘irst Class West District, ‘l'is llazari C0urts,Delhi.
08. 'l'he Director of Prosecution, Tis llazari Courts, Delhi.
09. The Commissioner of Police, Delhi
10. The I G (Prison), Tihar Jail, Delhi/New Delhi.
11. The Secretary, Bar Association, Tis illazari Courts, Delhi
12. The Supdt.Jail, New Delhi/l.ocl<-Upi Incharge, Tis liazari Courts, Delhi
13. The Admn. Officer(Judl), llindi Department, R. No. 237, Tis llazari Courts, Delhi
14. l.aw Officer, Tihar Jail, Delhi/New Delhi.
15. l-‘or Uploading on centralized website through I../\Yl-'.RS
16. The Video Conferencing, R. No. 211, Tis llazari Courts, Delhi.
17. the Care Taking Branch (liq) 8: West Tis Ilazari Courts, Delhi
18. The Reader to the court wf undersigned.
19. The Cash Branch, West District, 'l'is3Ilazari Courts, Delhi.
20. PS to I.d. Principal District and Sessions Judge(West) District, D
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